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 [Shrimati  Geeta  Mukherjee]

 connections,  It  requires  at  least  two
 fast  trains  to  and  from  Howrah  for  the
 commuters,

 ।  request  the  hon,  Minister  for
 Railways  --

 (1)  to  expedite  the  work  of  auto-
 Signalling  and  guatantee  the  supply
 of  cables  ;

 (2)  pending  completion  of  the  work,
 to  introduce  at  least  one  each
 UP  and  Down  EMU  train  for
 these  stations  ;  and

 (3)  introduce  one  UP  and  one  DOWN
 fast  train  for  commuters  from
 Balichak,

 12,07  brs,

 (Mr.  Deputy  SPEAKER  in  the  Chair]

 (vi)  Need  to  telecast  news  bulletins

 during  the  day  time  also

 SHRI  SHANTARAM  NAIK  (Panaji)  :
 The  News  Bulletins,  both  Hindi  and

 English,  telecast  by  the  Doordarshan  at
 8-40  P.M,  ard  9-30  P.M.  respectively,
 are  improving  day  by  day,  especially  on
 account  of  the  increased  number  of
 Visuals  shown  through  them,  However,
 the  Prime  Minister  Shri  Rajiv  Gandhi
 has  taken  special  initiative  and  has  made
 certain  valuable  suggestions  in  respect
 of  the  Doordarshan  programmes,
 Therefore,  now  the  time  bas  come  for
 Doordarshan  authorities  to  give  more
 and  in  more  number  of  times.

 Today,  we  have  no  News  Bulletin
 telecast  by  Doordarshan  during  the  day

 time ;  and  hence,  a  big  void  is  felt  in
 that  respect,  No  doubt,  the  AIR
 broadcasts a  numter  of  Bulletins  during
 the  day  time  ;  but,  as  the  people  have
 now  become  used  to  see  and  listen  to
 T.V.  Bulletins,  especially  on  account  of
 the  Visuals,  the  Doordarshan  should
 telecast  News  Bulletins  during  the  day-
 time  also,
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 ।  therefore  suggest  that  the  Ministry
 of  Information  and  Broadcasting  should
 direct  the  Doordarshan  to  start  tele.
 casting  two  News  Bulletins  between  1
 PM  and  2  PM  and  two  between  5  PM
 and  6  PM,  each  of  ten  minutes  duration,
 both  in  Hindi  and  in  English,

 (vii)  Need  to  bring  Pattanamthitta  and
 Idukki  districts  of  Kerala  on  the
 TV  map  by  installing  one  low
 power  transmitter  in  each  district

 PROF.  P.J.  KURIEN  (Idukki)  :
 Kerala  was  brought  under  the  Television
 network  as  part  of  a  process  initiated  by
 the  lite  Prime  Minister,  Shrimati  Indira
 Gandhi,  to  bring  all  parts  of  the  country
 together  and  thus  promote  further
 national  and  emotional  integration,

 Almost  70  per  cent  of  the  population
 of  Kerala  can  enjoy  T.V.  programme  to-
 day  because  of  the  imiginative  approach
 adopted  by  the  Government  under  the
 leadership  of  the  Prime  Minister  Shri
 Rajiv  Gandhi  with  regard  to  the  expan-
 sion  of  the  T.V,  network,  We  are  deeply
 grateful  to  the  Government  for  this.

 However,  there  are  two  districts  in
 Kerala,  which  are  yet  to  be  brought  on
 the  T.V,  Map,  These  are  PATTA-
 NAMTHITTA  and  IDUKKI  ~~  which
 occupy  an  important  place  in  the  econo-
 mic  development  of  not  only  the  State,
 but  also,  of  the  whole  country.  90  per
 cent  of  the  foreign-exchange  earning  casb
 crops  are  produced  in  the  Idukki  district,

 PATTANAMTHITTA  district  has  per-
 haps  sent  the  largest  number  of  people  to
 the  Gulf  countries,  whose  remittances
 provide  the  much-needed  cushion  to  the
 foreign-exchange-starved  economy.  of  the
 country.

 When  T,V,  Transmitters  were  being
 installed  in  different  places  in  Kerala,  the
 people  of  these  two  districts  too  bought
 the  T,V,  sets  hoping  that  these  areas
 would  also  be  covered,  To  their  utter

 disappointment,  till  today  that  has  not



 273.  Metters  एव...  AGRAHAYANA  7,  1907  (SAKA)  Motion  te:  3rd  &  4th  374.0
 Rule  377

 happened,  Repeated  requests  have  been
 made  that  a  Low  Power  Transmitter  each
 should  be  installed  in  suitable  locations  in
 two  districts,  But  so  far  nothing  has
 been  done,  There  is  considerable  dis-
 content  among  the  public  on  this  issue,

 Therefore,  I  would  request  the  Govern-
 ment  to  take  immediate  steps  to  instal  one
 low-power  transmitter  each  in  PATTA-
 NAMTHITTA  and  IDUKKI  so  that  the
 cherished  dream  of  the  people  of  this
 region  is  fulfilled,

 (viii)  Need  to  stop  the  export  of  wool
 and  increase  its  production  in  the
 country  to  protect  the  carpet
 industry

 [Translation]
 SHRI  UMA  KANT  MISHRA  (Mirza-

 pur):  Mr,  Deputy  Speaker,  Sir,  in  my
 constituency  Mirzapur-Bhadohi,  carpets
 are  woven  by  hand  on  large  scale,  It  isa

 cottage  industry.  One  third  to  one  fourth
 of  the  entire  production  of  the  carpets  in
 the  country  is  produced  in  Mirzapur-
 Bhadohi,  About  8  lakh  people  are’  em-

 ployed  in  this  sector  is  our  area  alone,
 and  in  the  entire  country,  about  50  lakh

 people  are  employed  in  the  carpet  industry,
 Foreign  Exchange  worth  crores  of  rupees
 is  earned  from  the  sale  of  carpets,  Wool
 is  the  main  raw  material  for  carpets  but

 presently  its  rates  are  very  high  and  the

 availability  is  low.  Consequently  it  has
 created  problems  for  the  carpet  .industry.
 The  following  are  the  main  reasons  for
 law  availability  and  bigh  prices  of  wool  :

 1,  Wool  is  being  exported,

 2.  Rajasthan  is  the  main  producer
 of  wool  and  there  also  carpet  in-

 dustry  has  been  started,

 3,  In  Rajasthan  and  other  parts  of

 the  country  sheep  and  meat  is

 being  exported  on  large  scale,

 4  Attention  is  not  being  paid  to-

 wards  reating  of  sheep  in  other

 parts  of  the  country.

 If  this  situation  continues,  the  hand-

 woven  carpet  industry  will  be  finished,

 Report  of  Commission  for  SC  and  ST

 Foreign  Exchange  worth  crores  of  rupees
 will  no  more  be  earned  and  livelihood  of
 lakhs  of  people  will  be  affected,  I  request
 the  Government  to  take  the  following
 Steps  so  as  to  save  the  carpet  industry  :

 1,  The  export  of  wool,  sheep  and
 meat  be  banned,

 .  A  Programme  should  be  started
 wherein  large  scale  rearing  of
 sheep  and  production  of  wool
 should  be  started  in  forest  hilt
 areas  and  districts  of  U,P.,
 Madhya  Pradesh  and  Bihar,

 3.  Wool  should  be  imported  and
 made  available  to  the  carpet
 manufacturers  on  concessional
 rates,

 MOTION  RE:  THIRD  AND  FOURTH
 REPORTS  OF

 COMMISSION  FOR  SCHEDULED
 CASTES  AND  SCHEDULED

 TRIBES—Contd.

 [English]
 MR.  DEPUTY-SPEAKER:  Now,

 we  take  up  item  No,  10—Further  con.
 sideration  of  the  motion  moved  by  Dr,

 (Smt.)  Rajendra  Kumari  Bajpai.  Shri
 Suman  may  speak,  I  request  all  the
 Members  to  take  only  8  minutes  each,

 [Translation]
 SHRI  NARSINH  MAKWANA:  Mfr,

 Deputy  Speaker,  I  had  not  concluded,  I
 have  still  to  say  a  lot,

 [English]

 MR.  DEPUTY-SPEAKER :  You
 have  already  spoken,  Second  time  we
 cannot  allow.

 [Translation]
 SHRI  NARSINH  MAKWANA:  Mr,

 Speaker  had  asked  me  to  continue  today.
 also,  Therefore,  I  should  be  allowed  to

 speak  today  also,


